
CENTRAL ADMINISTRATIVE TRIEUNAL 

\ 	 BENCH, CUTTACK 

JA.NO.832 of 2011 
Cuuaeii 1hs he 3] day of January, 2013 

CORAM 

HON'BLE SHRI A.K.PATNAIK, MEMBER(J) 

Di!lip Kumar Panda, 
Aged about 58 years, 
Sb. Late Dinabandhu Panda, 1-louse NoC2M/ 150.  
Chhend Colony, 
PO-Rourke] a- 15, PS- Chhend, 
Di st-S undargarh(Ori ssa) 

(By Advocates: 	
.. Applicant 

-VERSU-S- 
1. M/s.SAIL, Rourkela Steel Plant, Rourkela 

Represented through its Managing Director 
having its works and office at Rourkela, 
PO-Rourkela-76901 1. PS-Tanigarpa1. 
Dist-Sundargarh, orissa 
Managing Director, SAiL, 

ourKe1a steel Plant, Rourk&a, 
At-Ro urkela,, 
PO-Rourkea-769O1 I 
PS -TangarDali, 
Dist-Sunda:garh, Orisa 
AssnGenerat Manager (fL ifç.l & PIE, SAiL, 
Rourkela Ste& Plant, Rourkea, 
At -RourkJ a, 
P(I)-Rourkea-769Ul 
PS-iangarpaiL 
Uist-Sundargarh, Orsa 

Repde 
(By Advocates: M/sJ .Palnaik, BMohauty L T.K.atnaik 

MEMBEIRIJ 
Shri T.K,Patnaik, Assisting Counsel of Shni iPatnaik, Iea'ned Senior Counsel 

appearing on behalf of 1espondent-SAIL has filed an affidavit dated 18.11 1 .2012 staling 

rein that the prayer made by the applican in the O.A. has been granted by making 

ment of Rs. 1,71,024,'- towards V R Compensation and therefore, there is nothing 

re to be adjudicated in the matter. 

eared for the applicant, in view of this. I do not feel it prooer 

hATN.A1K) 


